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X HATAT
[FT< gfsw e (Rt @9re)]
=T
ST, 15 W%, 2025

FT.3T. 2200(37).—F=r T T ¥ Ffafaaw 2008 (2008 w1 11) o zoe vt 36 artarf=ay
FET AT & il &1 209 il IT-GTT (1) 3T T&T LTRAT HT TIRT Fd gU g THILTT 21 ST & THTT i
AT TS & o0 g g SrEewr |@terg @ewor 39 A= =T § T @7 g1 TS 5T & Ao
5 & e Yo ST “geR-AEar (FmaeT) T a8 o A aigeEr (Ferw o gk’ F
o gq & AoaTed, S eew, waud U yaEed & o suferd g, UHT S[fHaET Siq wed & ST A
T FAT

I MW 7 == wa arer wre ot of<n, AfeeTie Toa § TH ATAREAT & TERerd i g &
e AT it srafer & offaw, S stfarfaam &t g 2027 it 37 917-1 % g SULIh 3297 & fory UHT §f 7
& ATATZT 3T ITART T H AT FT THAT|

THE UHT AT TeOH ATAFRLT TATT Teqq TTEHRET Td 3U@Ue ATIFET Iohe, rar e,

TeA™ &7 forfead 9 & FBFaT 8T SO° IO AgTe IUATIa el e 9eqs Tfeahey sToeqrehdl &l
AT &9 & 3T T8 SHaarit & ATeqq ¥ qHaTs 1 a8 Y& HAT S THT U AeAql il qHars weed

3214 G1/2025 )
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TAT UHT 3% = At 2 g o0 aeqw afdawry araeTs a9sr 37 F TH7d ATl sa1T AT a7 AT T

ST T T AT AT T T

I afarfa=m 7 arer 2097 it IT-4TT (2) F AT q ey ArAwr g AT o e off sweer

faw grm

= ATA=T F A o ATt I TR i W ¥ o A Surey € Wi Raeg ==fRe g

TEAH SATEHTLL 6 STUH HIATAT | IADT (FLT&707 TohAT ST HT |

AT Yoo faere Yo aRESET “qohe-AeaT (Faamadt) T 921 ¥ ared ot (Frer Yo afi=se)
% oI stamTeie arEsaE qiF &1 §=ar atga ar dea |t awr -

ATIAT

. | P . .
e bl b A P A S Ao
1 ATHT | T THTEET 2080/2592 | @¥&T | 109.035 0.0109
2 | eSHT | T THTEET 3333/1974 | @&t | 2830.374 0.2830
3 |sSHT | T THTEET 1974/2575 | a3FT | 5541.968 0.5542
4 | FSHT | THT THTEET 1974/2576 | a3 | 201.744 0.0202
5 |IET | TET THTRST 2081 Ty | 2070.304 0.2070
6 |ISET | oY TATEET 3187/2080 | @¥&rT | 806.130 0.0806
7 |wSET | oY TATEET 2083/2602 | fsfr 3887.808 0.3888
8 |eET | T TATEET 617/2446 | At 1056.436 0.1056
9 |ET | TT THTRST 617 st 213.092 0.0213
617,
10 | oS8T | THT TATEST 618, st 1702.804 0.1703
624/2339
610/2359,
612/2683,
621/2354,
11 | d9HT | TT THTEET 611, At 2577.834 0.2578
612,
619,
620
614,
613/2357,
12 | 9% CHT THTEET 61412681, At 4147.102 0.4147
616/2358
612/2355,
13 | 9T | TR TATEET o13, fastr 1838.358 0.1838
613/2682,

620/2356
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14 | oS8T | T 613/2682 | fAstr 0.010 0.0000
612/2355,
15 | 3HT | oY o13, fAsft 1638.073 0.1638
613/2682,
620/2356
16 | I9HT | T 2083/2456 | fsft 59.922 0.0060
17 | o1 | T2 616 IEEL 2006.478 0.2006
18 | s AT | T 610 st 4249.754 0.4250
594/2458,
19 | IS8T | T&T 626/2350, | fAsfr 5583.090 0.5583
610/2353
610/2352,
610/2685,
20 |ISHT | TR Z;Z’ Gl 2941.269 0.2941
626/2625,
626/2686
21 | d9HT | T 627 st 4163.020 0.4163
22 | FASHT | TET o2, LKl 799.779 0.0800
627/2624
23 | A9HT | T 3306/630 | At 30.000 0.0030
24 | SHT oY 3302/594 | fasit 78.809 0.0079
25 | d9HT | T 3305/630 | At 4606.512 0.4607
26 | A9HT | T 3080/594 | fasfr 900.000 0.0900
27 | ASHT | T 630/2690 | fAsfr 0.010 0.0000
28 | ASHT | T 593/2896 | fAsfr 4832.882 0.4833
29 |FSHY | TT 637 st 67.141 0.0067
30 |SET | gAY 3079/594 | fasftt 30.827 0.0031
31 |sSET | T 3076/631 | fasftr 1697.275 0.1697
32 |ISET | g 3087/631 | fasfr 136.785 0.0137
33 | FSHT TohY S0771594, IGEl 274478 0.0274
3082/593
34 |IqSET | T 3085/631 | fasfr 100.000 0.0100
35 | FSHT IEhT 3081/594 | fsit 61.807 0.0062
36 |ISET | qORT 3086/631 | fasfr 50.000 0.0050
37 | FSHT oY 3070/631 | fesit 101.149 0.0101
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38 | FEHY | T TATEST 539/2938 | F¥ETET | 2332.966 0.2333
39 |FEHY | T TATEET 2987/539 | AYENET | 6639.197 0.6639
40 | FSHT | THT THTEET 539/2857 | E¥FT | 393.799 0.0394
41 | AHT | T TATEET 3282/2988 | w¥aTT | 88.397 0.0088
42 | AHT | T TATEET 539/2937 | A¥#THY | 36527.166 | 3.6527
43 | FHT | THT THTRST 539/2937 | ¥¥FIT | 356.553 0.0357
44 | FATHT | T TATEET 588 qeET | 868.294 0.0868
45 | ST | T TATEET 593 JwFTr | 100.000 0.0100
46 | AT | T TATEST 594/2463 | ATHETL | 261.480 0.0261
47 | FSET | TSET TATEST 3186/2080 | fsft 1993.690 0.1994
2077/2600,
48 | ISHT | T TATEST 2083/2480 st 1753.324 0.1753
49 | ISHT | T TATEST 2083/2602 | fsft 72.471 0.0072
613/2345,
614/2346,
50 [T | R TATEET 619/2343, | &¥&rTI | 3052.562 0.3053
617/2348,
618/2347
51 | sS#T | T2 TATEET 594 qeEEl | 5265.835 0.5266
52 | STHY | TR TATEET PKN9001 | &¥#Ta | 757.829 0.0758
53 | 9HY | TR TATEST 594/2462 | fastr 642.315 0.0642
54 | SHY | TR TATEST 539/2936 | fasfr 52.639 0.0053
55 | STHY | TR THATEST 3219/539 | fasfr 1751.707 0.1752
T ANT: | 124302.28 | 12.4302
1 ASTHY REETS THIL TT< 91 st 1119.875 0.112
ASHT | T THE ATg 90 st 878.007 0.088
3 ASHT | o THE ATg 89 st 340.98 0.034
T TNT: | 2338.862 0.234

[T, €. ST/AEATd/H.3.59./443599200-4T-15]
AT TR, HET T TR (FFwTom)
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MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 15th May, 2025

S.0. 2200(E).—In exercise of the powers conferred by subsection (1) of section 20A of the Railway Act
2008, (11 of 2008) (hereinafter referred to as the said Act), the Central Government, after being satisfied for the public
purpose, the land, the brief description of which is given in the Schedule below, is required for execution.
maintenance, management and operation of Special Railway Project of "Pushkar-Merta (Katyasani) New BG line
Project (Special Rail Project)" (for sub division Pushkar of Ajmer district) in the state of Rajasthan, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to competent authority, namely, the Sub divisional officer Pushkar, Ajmer
district in the state of rajasthan in writing and shall set out the grounds thereof, and the competent authority shall give
the objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all such
objection and after making such further enquiry, if any, as the competent authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall befinal.

The land plans and other details of land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely
"Pushkar-Merta (Katyasani) New BG line Project (Special Rail Project)".

. Acquired
Sr. | Nameof | Name of . Survey No./ Acquired Area
No. Disritct Tehsil Village Name Khasr)fal No. Type of Land (iﬂ Sq. Mtr.) (inAHrZ?:t)
1 Ajmer Pushkar Ganaheda 2080/2592 Government 109.035 0.0109
2 Ajmer Pushkar Ganaheda 3333/1974 Government 2830.374 0.2830
3 Ajmer Pushkar Ganaheda 1974/2575 Government 5541.968 0.5542
4 Ajmer Pushkar Ganaheda 1974/2576 Government 201.744 0.0202
5 Ajmer Pushkar Ganaheda 2081 Government 2070.304 0.2070
6 Ajmer Pushkar Ganaheda 3187/2080 Government 806.130 0.0806
7 Ajmer Pushkar Ganaheda 2083/2602 Private 3887.808 0.3888
8 Ajmer Pushkar Ganaheda 617/2446 Private 1056.436 0.1056
9 Ajmer Pushkar Ganaheda 617 Private 213.092 0.0213
617,
10 Ajmer Pushkar Ganaheda 618, Private 1702.804 0.1703
624/2339
610/2359,
612/2683,
621/2354,
11 Ajmer Pushkar Ganaheda 611, Private 2577.834 0.2578
612,
619,
620
614,
12 Ajmer Pushkar Ganaheda gﬁgggz Private 4147.102 0.4147
616/2358
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612/2355,
13 | Ajmer | Pushkar Ganaheda 51579082 Private 1838.358 0.1838
620/2356
14 Ajmer Pushkar Ganaheda 613/2682 Private 0.010 0.0000
612/2355,
15 Ajmer Pushkar Ganaheda 6136 /12%82, Private 1638.073 0.1638
620/2356
16 Ajmer Pushkar Ganaheda 2083/2456 Private 59.922 0.0060
17 Ajmer Pushkar Ganaheda 616 Private 2006.478 0.2006
18 Ajmer Pushkar Ganaheda 610 Private 4249.754 0.4250
594/2458,
19 Ajmer Pushkar Ganaheda 626/2350, Private 5583.090 0.5583
610/2353
610/2352,
610/2685,
20 Ajmer Pushkar Ganaheda ggg Private 2941.269 0.2941
626/2625,
626/2686
21 Ajmer Pushkar Ganaheda 627 Private 4163.020 0.4163
22 | Ajmer | Pushkar Ganaheda oo Private 799.779 0.0800
23 Ajmer Pushkar Ganaheda 3306/630 Private 30.000 0.0030
24 Ajmer Pushkar Ganaheda 3302/594 Private 78.809 0.0079
25 Ajmer Pushkar Ganaheda 3305/630 Private 4606.512 0.4607
26 Ajmer Pushkar Ganaheda 3080/594 Private 900.000 0.0900
27 Ajmer Pushkar Ganaheda 630/2690 Private 0.010 0.0000
28 Ajmer Pushkar Ganaheda 593/2896 Private 4832.882 0.4833
29 Ajmer Pushkar Ganaheda 637 Private 67.141 0.0067
30 Ajmer Pushkar Ganaheda 3079/594 Private 30.827 0.0031
31 Ajmer Pushkar Ganaheda 3076/631 Private 1697.275 0.1697
32 Ajmer Pushkar Ganaheda 3087/631 Private 136.785 0.0137
33 Ajmer Pushkar Ganaheda %%272//55%‘; Private 274.478 0.0274
34 Ajmer Pushkar Ganaheda 3085/631 Private 100.000 0.0100
35 Ajmer Pushkar Ganaheda 3081/594 Private 61.807 0.0062
36 Ajmer Pushkar Ganaheda 3086/631 Private 50.000 0.0050
37 Ajmer Pushkar Ganaheda 3070/631 Private 101.149 0.0101
38 Ajmer Pushkar Ganaheda 539/2938 Government 2332.966 0.2333
39 Ajmer Pushkar Ganaheda 2987/539 Government 6639.197 0.6639
40 Ajmer Pushkar Ganaheda 539/2857 Government 393.799 0.0394
41 Ajmer Pushkar Ganaheda 3282/2988 Government 88.397 0.0088
42 Ajmer Pushkar Ganaheda 539/2937 Government 36527.166 3.6527
43 Ajmer Pushkar Ganaheda 539/2937 Government 356.553 0.0357
44 Ajmer Pushkar Ganaheda 588 Government 868.294 0.0868
45 Ajmer Pushkar Ganaheda 593 Government 100.000 0.0100
46 Ajmer Pushkar Ganaheda 594/2463 Government 261.480 0.0261
47 Ajmer Pushkar Ganaheda 3186/2080 Private 1993.690 0.1994
48 Ajmer Pushkar Ganaheda 22%;2//223%(; Private 1753.324 0.1753
49 Ajmer Pushkar Ganaheda 2083/2602 Private 72.471 0.0072
613/2345,
614/2346,
50 Ajmer Pushkar Ganaheda 619/2343, Government 3052.562 0.3053
617/2348,
618/2347
51 Ajmer Pushkar Ganaheda 594 Government 5265.835 0.5266
52 Ajmer Pushkar Ganaheda PKN9001 Government 757.829 0.0758
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53 Ajmer Pushkar Ganaheda 594/2462 Private 642.315 0.0642
54 Ajmer Pushkar Ganaheda 539/2936 Private 52.639 0.0053
55 Ajmer Pushkar Ganaheda 3219/539 Private 1751.707 0.1752
TOTAL % 124302.28 12.4302
1 Ajmer Pushkar Rampura Nand 91 Private 1119.875 0.112
2 Ajmer Pushkar Rampura Nand 90 Private 878.007 0.088
3 Ajmer Pushkar Rampura Nand 89 Private 340.98 0.034
TOTAL : 2338.862 0.234

[F. No. NWR/HQ/S&C/443599200 Vol. X V]
VED PRAKASH, Chief Administrative Officer (Construction)
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